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Title: Further discussion on the motion for consideration of the Central Universities (Amendment) Bill, 2009 moved by Shri
Kapil Sibal on the 30t November, 2009.

MR. CHAIRMAN : The House now take up further discussion on the Central Universities (Amendment) Bill, 2009. Shri
Anurag Singh Thakur to continue his speech.
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MR. CHAIRMAN : Please sit down. I will tell him.
...(Interruptions)
MR. CHAIRMAN : Nothing should go on record.
(Interruptions) G€; *
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MR. CHAIRMAN : I am going to reprimand him. Please sit down.
...(Interruptions)
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MR. CHAIRMAN : Nothing should go on record.
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* Not recorded.

MR. CHAIRMAN : Mr. Lal Singh, please address to the Chair.
...(Interruptions)
dlerst et Rig & smu g 2Raw; Sor 31 St amer ool 38 8, smudht &t oons 53 3. (caaeor)
MR. CHAIRMAN : Please sit down.
...(Interruptions)
MR. CHAIRMAN : Mr. Lal Singh, you please speak to the point.
...(Interruptions)
MR. CHAIRMAN : Nothing should go on record.
(Interruptions) G€! *
MR. CHAIRMAN : I am here to manage. Please sit down now. Nothing is going on record.
(Interruptions) G€;*
dlerst crret Riz @ 78w, # A& a1 o6 @I g ... ()
MR. CHAIRMAN: Chaudhary Lal Singh, please sit down. Nothing is going on record.
(Interruptions) €] *
MR. CHAIRMAN: Chaudhary Lal Singh, please sit down.
...(Interruptions)
MR. CHAIRMAN: No cross talks. Please sit down.
...(Interruptions)
MR. CHAIRMAN: Hon. Member, please sit down. Please sit down.
...(Interruptions)
dlerst erret Ris & 51991 31 30Uol 31T ooNs) ... (RAaal)

MR. CHAIRMAN: Chaudhary Lal Singh, please restrict to the subject. Otherwise, I will skip your name and go to the next
name.

...(Interruptions)

* Not recorded.

MR. CHAIRMAN: I am telling you that I will call out the next name. Hon. Members, please do not take matter in your
hands.

...(Interruptions)

MR. CHAIRMAN: Hon. Members, please do not disturb him. Please continue.
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MR. CHAIRMAN: Please address the Chair. Hon. Members, please do not disturb him.
...(Interruptions)

dierdt eiret RBig @ 31U Siweld &, A cliol wad 8, 3icel [KeRl arsitiRl Sit sa12 AMrRR ciis2 8, siaud #rolofler yeretsd] of 28 &) q dge ol A
foraat 3, 3oaior o3tz ST B2 TRl Dal 3l 31U 3cic =i dldl 28 | ... (=aee)

MR. CHAIRMAN: Please do not disturb him. If you want to speak, I can give you the chance to speak. There is nothing
unparliamentary.

...(Interruptions)
MR. CHAIRMAN: Only what Chaudhary Lal Singh speaks will go on record.

(Interruptions) 3€; *
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MR. CHAIRMAN: Chaudhary Lal Singh, please address the Chair.
...(Interruptions)
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* Not recorded.
MR. CHAIRMAN: Only what Chaudhary Lal Singh is saying should go on record. Please sit down.
(Interruptions) G€! *
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MR. CHAIRMAN: Now please come to the point.
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MR. CHAIRMAN: Please do not disturb him. Please sit down.
...(Interruptions)
MR. CHAIRMAN: Please allow him to continue his speech.
...(Interruptions)
MR. CHAIRMAN: Nothing should go on record.
(Interruptions) 3€;*
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MR. CHAIRMAN: Hon. Member, please come to the point. Please speak on the issue before us, namely, the Central
Universities Bill.

...(Interruptions)

MR. CHAIRMAN: You are wasting the time of the Party. Secondly, you are not to reply as the hon. Minister will give the
reply.

...(Interruptions)

CHAUDHARY LAL SINGH : Sir, I am not wasting the time of the Party as this is the time to show the strength of the Party
and the strength of our freedom. 3 @aon araa g & ot st fiwer el 35 fp.aft. ORI scotoere diS3, uifdsedret wad 3, ot Uaet ga
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MR. CHAIRMAN : Please let him continue his speech. Why are you all getting disturbed? Please let him continue his speech.
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SIleId 3 SATTE ST Ad 3T B Iol WIHIGE SIIDI 3, 9 B WAHIGE SAIID! 3, Sial oft o 3, Sial fageft siiz 3ige 3 2 lieT 31T ool 3B &,
3ol cllsll I SISl & AU 3eal DI BIcll USsll| 33t Siold A fAerd = fdorddt 3 a0t JepR SKROIfT ciss Asa Aforn sieft bt sreergrar 3
&1 warGa 3 i ol ol fererr Biel, foder ordicer el 6 warret 3 =T ars 2aet stelt ) sATe Uy FAsH AMforn srelt afiz ger snedt 3,
cifépor 3MUSh Urt @RI 37 ...(RIaeer)

MR. CHAIRMAN: Please do not disturb him. What is your problem? Let him continue his speech. There is nothing
unparliamentary.
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MR. CHAIRMAN : Mr. Lal Singh, do not talk about history and geography. Talk about the Bill now.
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of education. We cannot ignore that. 33t @fter Rieact 2imsa 3 spnfar 3 b d 51 A 6t Riear of B2, 3D D2 S[AM &) Asa AR 32
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MR. CHAIRMAN: Please sit down. I cannot allow you. Shri Rewati Raman Singh now. Nothing else will go on record.

(Interruptions) G€;*

* Not recorded.
MR. CHAIRMAN: I will give you time later.
SHRI S.D. SHARIQ (BARAMULLA): I am on a point of order, Sir.
MR. CHAIRMAN: Under what rule is your point of order?
off orfiwEier enf¥p @ 3 dl. ciet Ris Sft @1 gfdpan siG1 Bl arsd ... (caguror)
MR. CHAIRMAN: Nothing should go on record.

(Interruptions) G€; *
MR. CHAIRMAN: Nothing is going on record.

(Interruptions) G€; *
MR. CHAIRMAN: Nothing should go on record.

(Interruptions) €} *
MR. CHAIRMAN: Please do not disturb the House. Maintain the decorum. Please sit down.
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SHRI B. MAHTAB (CUTTACK): Thank you Mr. Chairman. I stand here to participate in the discussion relating to the
consideration and passing of the Bill to further amend the Central University Act 2009. By bringing this Bill, though it has
very limited aspect of providing only one new Central University to the region of Jammu and also to name the Central
University which has been positioned in Kashmir as Central University for Kashmir, the hon. Minister has provided this
House an opportunity to discuss about the functioning of the Central Universities that have been erected and the
functioning of different other Central Universities in different parts of the country and the position that the UGC has been
holding for the last many years and the status of our higher education in the country. So, it has become a very wide
spectrum to which I think hon. Members will be delving into other than the regional aspect that has crept in because of this
Bill.

So, before going into those aspects I would like to mention here how long we have traveled since our Independence. There

were 20 universities and 500 colleges at the time of Independence. As on 315t March 2009, there are 471 universities, 268
State Universities and 40 Central Universities today. There are 125 deemed universities about which the Minister had said
that he will be making certain investigations and enquiry. We are yet to know what has happened after those deemed
universities enquiries have been done. There are five institutions established under various State legislations and 33
institutes of national importance established by Central legislation. There are today 2264 colleges including 2260 colleges
for women.



Therefore, I would say that there is a need to expand these colleges, especially the women colleges. The UGC has a
greater role to play here. An attempt was being made and a discussion was being done in public domain as to how to make
UGC more functional, more responsible and accountable. I do not know whether in near future we will be discussing about
the status of higher education in this House but we would like to delve into that. I would urge upon the Government to play
a catalytic role in this aspect relating to higher education

Coming to the Bill T would say that I am reminded about the National Knowledge Commission which had
recommended the creation of 50 national universities. They did not mention about the central universities but national
universities that would provide education of the highest standard and set an example for the rest of the nation; training
students in the variety of disciplines. It was said that these universities would admit students on an all India basis adopting

the principles of needs 'blind admission'. The Central University Act 2009 which came into effect on 15t" January 2009
provides for establishment of 15 central universities — of course when this new university is added to it, it will become 16 -
and it is stated:

"The university shall endeavour to maintain an all India character and shall take measures such as merit based
admissions and recruitments on all India basis."

I would give stress on these two aspects when we are discussing about the creation of new Central University in the State
of Jammu and Kashmir. But today most of the universities suffer from two 'Fs', the Minister is very much aware about it;
there is lack of funds and shortage of faculties.

What is the funding position of Central Universities today? I think Rs.1700 and some odd crores were allotted to open

these new Universities and it is stated that in the 11th Five Year Plan, it would be around Rs.22000 crore, if my memory
serves me right. The new Central Universities are not supposed to be clones. The real challenge before this nation and
before the hon. Minister would be to ensure that these universities make a difference to higher education. We were given
to understand that the newly created Central Universities are going to conduct a combined entrance examination for
students and design innovative courses on the unique eco-system of the region. Some months back, the Minister had also
addressed a number of Vice Chancellors together in Delhi. Perhaps it was in the month of August or September. What does
this mean? As far I understand the recruitment of students will be on all India basis. But I have a question here. A single
entrance to get admission in the Central Universities — be it in Koraput of Orissa, be it in Jammu of Jammu and Kashmir, be
it a Central University in Allahabad, it will be an all India one point entrance examination. What would happen? Who would
determine which student will go where to study? What would be the criteria to select? Let this House be educated by the
Minister that how is he going to do it? I am not aware of it. I do not know whether any Members who are Members of the
Standing Committee on Human Resource Development have delved into it. I am not a Member of that Committee. But I
would say that let this be made clear how this all India entrance test to get admitted into the Central Universities will be
looked into.

You want to create world class universities. But are you giving a choice to the students to pursue a course of their choice? I
would suggest the courses should be unique to each university. The Minister has explained the circumstances in which two
central universities were granted to one State, /.e., Jammu and Kashmir and he wants us to support it. The initiator from
this side has also supported the amendment and so also many. I am reminded of the reaction of the people of Jammu and
Kashmir State who have depicted this decision of the Government as "the latest in series of faulty policy decisions that
provide a temporary solution to the problem". The problem today is the growing polarisation in that State. That problem is
not the problem of that State alone. That problem is the problem of this country and of this nation. Is not the actions are
sowing the seeds for a greater or larger disunity?

Coming back to the universities, I am reminded that there are already half a dozen universities in that State and it will be
better and I would have been happy if the hon. Member from Jammu and Kashmir would have delved into the problems that
the universities are facing in that State. It will be better if the role and the character of the two new universities are

designed on new lines meant for 215t century. What is required today is free flow of students and researchers to enable the
central universities to impact education and research facilities in new areas. I hope over a period of time when that State is
free from its present traverse; these two central universities would provide a window of opportunity to attract the best
talent that builds institutions engaged in the pursuit of excellence.

While going through a recent Report of the Standing Committee on Human Resource Development on higher
education I came across an alarming comment. As you are aware, we rarely discuss neither the Reports of the Standing



Committees in the House, nor the Reports of the Estimates Committee. The Report said that the shortage of faculty in
higher education is a matter of great concern. In a majority of universities, particularly in case of Allahabad University
alone, as was pointed out by Shri Rewati Raman Singh, there are about 200 vacancies. He was only mentioning about the
Vice-Chancellors. This is the Report of the Standing Committee on Human Resource Development on higher education from
which I am quoting. In majority of the States, including Jammu and Kashmir, the vacancy of the faculty members is very
acute. The Committee has stated that it was not convinced by the arguments of the Department about raising the
retirement age from 62 to 65 years. This was an idea to raise the retirement age and try and tide over the crisis for some
time, but it was not accepted. They said it was a long term policy and has gone on say that the Department should review
its decision about raising the retirement age and provide a level playing field for the youth so that they accept teaching as
an attractive career option. I would like to know from the Government as to what steps are being taken to fill up the
vacancies in the Central Universities, leave aside the State Universities. I am concerned about the Central Universities such
as the Assam University, the Hyderabad University, the North-Eastern Hill University, Mahatma Gandhi Antrashtriya

Viswavidyalaya, Tripura University, Puducherry University, Nagaland University and Allahabad University. Does the
Government have any time-bound policy to fill up these posts? If faculty positions are not filled up, how does the
Government expect universities to achieve a national standard, let alone achieving a world class standard?

Sir, I would like to state that what is required is free flow of students and researchers to enable the Central Universities to
impart education and research facilities in the new areas. I am reminded of the day when the hon. Minister went to Koraput
and I was told, it was also reported in the media, that he was very impressed by the greenery and lush forest of that place.
As has been stated by the member preceding me, that there are certain areas where institutions of higher learning is
necessary and one such place is Orissa because a large number of people come out of the State to study in different other
universities. There is a requirement to have larger number of Central Universities in such places and Koraput is a new one.
I would like to know if the Government would allow these Central Universities to have branches, not necessarily only in
case of Orissa. Central Universities, as I know, is a single university located at one place. The IITs have been allowed to
have branches at different places. Likewise, would the Government allow opening of branches for the Central Universities?
The State of Orissa had a long-pending demand for an IIT. It is coming up there. The State is also now given a Central
University. But there has also been a long-standing demand of the State for an Indian Institute of Management. The State
has been asking the Central Government for establishment of an IIM for a very long time. I would like to get an assurance
from the hon. Minister about this.

Finally, I would like to submit that these two universities of Jammu and Kashmir need not duplicate each other's efforts and
disciplines. This way the students and researchers will have access to a wide range of subjects to delve into. With these
words I conclude.
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15.58 hrs. (Shri P.C. Chacko in the Chair)

3 3IMUD AR A PG DFoN i T clisel 31 Yrsadl 3 i JioraRic] am v FUIT FDel IolIsE 3II2 Sl Alsd cakep & aIg as it off Sufer 2 erst
DI 8, 33 for[D oot e st 3y 18T B IR Dl IR AD 3| 3I6d 3, 3 UP BIdGe!l Dol [P AR SBRINIG 3R TRCRI STIKD 3 TP Aocel
IforaRict T2 [erR @ 3l AR Folo! P, SIaRIcAIG U2 P, Ul P 3URT HIfSe|

SHRI PK. BIJU (ALATHUR): Mr. Chairman, Sir, first of all, I welcome the amendment proposed by the hon. Minister of
Human Resource Development.

The previous UPA-led Government was in a hurry to set up 12 Central Universities across the country. In several places, the
Universities have not started functioning; only the post of Vice-Chancellor was called for. Many technical problems delayed
the setting up of Universities. The Government should, therefore, lay down stringent measures to avoid further delay. On
this occasion, I would also like to request urgent intervention of the Government in the functioning of existing Central
Universities because some administrative lacunae and corruption are prevailing there.

16.00 hrs.

Also, the Union elections were not conducted in the Central Universities. I am not going to mention other issues
relating to the functioning of the Central Universities.

Education is the prime privilege of the society. The role of education has always been transformative in nature. It is
shaped by social, political and economic conditions of a society. History has shown several instances where social groups
and elites have used education as their privilege and as a tool for maintaining their hegemony and perpetuating the values
upon which it has rested. On the other hand, there are also cases in which a social and cultural revolution has been brought
about in a system and also in some instances a new social system established through critical understanding of society
using the opportunities that have been opened due to education.

Today, the Indian Government has laid down strategies that have come in favour of the privatization and
commercialization of education sector. This will disrupt the public education system. The Government is going to introduce
the new Central Universities to increase the GER in our country. The Gross Enrolment Ratio (GER) in higher education is
only 11 per cent in India while the GER in developed countries and developing nations is 54.6 per cent and 36.5 per cent
respectively. China, with a population of over 100 crores has a GER of 22 per cent. Our Government targets increment of



GER to 15 per cent in the Eleventh Five Year Plan and to 21 per cent in Twelfth Five Year Plan. How will this be possible
when the Government has decided to reduce the allotment in the higher education sector? The Government is presently
spending only 3.02 per cent of GDP in education. The Planning Commission has directed to reduce this to 1.8 per cent by
the end of 2015. This shows the Government's attempt to commercialize and privatize the education sector.

The HRD Minister has announced that a Bill would be introduced in the Parliament for setting up off-campus centres
for foreign universities in the country. It is clear that the Government has not learnt any lesson from its earlier mistake of
setting up private deemed universities. Though it was argued that private universities would help improve the quality of
education, our experience has not been satisfactory. The Yashpal Committee has called for a review of the system. Yashpal
Committee's recommendation, which is to permit setting up of foreign universities within the framework of strict
regulations, appears to be misplaced. Such a step would not help improve the quality of education, even assuming that only
the best institutions would be permitted to set up campuses and such institutions would be interested in running their
quality programmes and post their best faculty in India. Improvement of quality has to come from within, through an
internal process. Collaboration with foreign institutions can certainly assist this process. What we need therefore is not
independent campuses of foreign universities operating on the Indian soil, but active academic collaboration of the best
foreign universities with Indian universities. Hence instead of setting up campuses of foreign universities in India, steps
may be taken to encourage academic collaboration of foreign universities with Indian Universities.

The Draft Central Legislation for prohibition of unfair practices in unaided higher and technical education institutions
seeks to legitimize corporatization and commercialization of higher education. The present form will not help or protect our
higher education from unfair practice and corruption.

MHRD is promoting Public Private Partnership (PPP) in the establishment new educational institutions as well as in
the modernization of existing institutions. This would not only lead to de facto commercialization of educational institutions,
but also privatization of public assets in existing as well as new institutions. PPP would confer private initiatives the colour
of public activities and create an enabling framework for classification of traditional commercial activities as non-
commercial when they are undertaken by educational institutions. This will also enable private entrepreneurs to cover up
their business activities under the cloak of educational activities and evade taxes on the profits generated. The provision for
outsourcing core, auxiliary and support educational activities will open up academic and non- academic activities to
educational entrepreneurs and generate hidden profits while projecting the facade of charitable educational activity.

The myth around not-for-profit PPP is being deliberately floated to create a policy frame that will distinguish PPP
mode from self-financing mode, so that that the legal embargo against profiteering through self-financing institutions will
not be applicable to commercial educational activities undertaken through PPP mode. The new initiative on the part of
MHRD has special significance against the background of the increased allocation for Higher and Technical Education (HTE)

under the 11t Plan. The nine-fold increase in allocation for HTE is only intended to attract the private entrepreneurs into
HTE by placing before them the lure of public funds. Out of the total amount of Rs.2,52,000 crore required for the
establishment of new Centrally-sponsored institutions; the Central Government's contribution would be around Rs. 30,000
crore. The rest has to come through PPP. Under such circumstances, public control over the private institutions under PPP
would be minimal.

The argument that PPP would be required for further expansion of HTE is belied by the actual experience of a large-
scale expansion of HTE, especially in the professional and technical sector, in the last two decades through the Private
Finance Initiative (PFI). What is required is a strong regulatory framework to rein in the predatory interests of the private
entrepreneurs. Additionally, the following alternative development models could be tried out.

K} eep public and private investments distinct and separate. While public investment could be
utilized for promoting quality education in basic disciplines, private initiative could take care of the needs of the volatile and
profitable professional and technical educational sectors.

The second thing is Private-Public-Partnership. The Government could partner with the Government controlled non-profit-
making autonomous bodies for the establishment of new institutions, in both traditional and professional sectors.

The Government has given license to set up foreign universities and FDI in India. The hon. HRD minister in his 100 day
programme has stressed on this policy and this too reflects commercialization of higher education sector. All these will
affect the opportunities of the common man to secure education. The Government should avoid commercialization and
privatization in higher education sector, and come forward to strengthen our public education sector.

MR. CHAIRMAN : We have 15 more hon. Members to speak. I would request the hon. Members to confine their speech to five
minutes.

Now, Shri S.S. Ramasubbu.



SHRI S.S. RAMASUBBU (TIRUNELVELI): Mr. Chairman, Sir, thank you very much for giving me this opportunity to speak.

I rise to support the Central Universities (Amendment) Bill, 2009. Two Central Universities are going to be established in
Jammu and Kashmir separately. It is really a very harmonious one. It is also welcomed by all the people in that area. Our
able hon. Human Resource Development Minister has taken a very good step. This step is welcomed by the people. I am
also welcoming this Bill.

The Central Universities Act, 2009 has given 15 Central Universities in our country. Kashmir University is one among them.
Now, this University is divided into two and it is given to Jammu also. This is welcomed by the people.

Sir, nearly 40 Central Universities are there in our country. These Universities are given all the infrastructural and other
facilities. Most of the research works are going on there in various segments such as engineering, medicine micro-biology
etc. Out of these 40 Universities, 15 Universities are having Common Entrance Test.

Gradually, you are going to conduct the entrance test for these 40 universities also. But there is one point, which I
want to insist here, most of the students appearing in the entrance test for the Central Universities are from the rural
villages and semi-urban areas. When in every State, the Central University would be established, I would request you to
allot, at least, 50 per cent seats for these students.

Sir, there is one Central University coming up at Tiruvarur, Tamil Nadu. I would like to know whether the Government is
conducting the entrance test there for students all over the country. Here, I want to insist and request that at least 50 per
cent of the students must be accommodated in the Central University from that State itself.

Sir, the University Grants Commission is allotting funds for various universities in the country. There are so many
universities in various States. While allotting funds from the UGC, there is a need to verify and check whether these funds
sanctioned are utilised properly. I am saying so because there are so many Vice Chancellors, who are being appointed
without following any norms. I think, some Vice Chancellors are not at all having high standards in education. They are
appointed by the State Governments and some politics are involved there. In such a situation, how is it possible to develop
the level of education? Education is very important. Human resource development is very important. For the human
resource development in our country, higher education is very, very important. Therefore, I would request our honourable
and able Minister of Education to analyse and scrutinise this aspect properly because education is a must for the
development of our nation and for the overall development of our people. Various kinds of standards in higher education are
inevitable for our country.

Sir, I come from Tirunelveli constituency. It is an agrarian area and most of the people living there depend on agriculture.
But getting higher education remains a distant dream for the people of Tirunelveli due to non-accessibility and non-
availability of higher education centres, like the Central Education Centres. The agrarian economy does not find any
affordability to make their children study in cities like Coimbatore, Chennai and Bangalore. Consequently, understanding this
ground reality, people from Tirunelveli district are compelled to choose jobs in cement factories, bidi factories, cracker
industries, weaving mills, matchbox industries etc. This is the pathetic condition of people living in my area. In some cases,
the situation leads to child labour, social disharmony and unemployment. With this existing scenario, it becomes very
essential to establish a Central University in Tirunelveli district to save the youth from taking extreme steps due to their
poor social conditions, particularly, in higher education.



As higher education is regarded as investment, it is expected that this investment should be made for the needy. When a
Central University is established in Tirunelveli district, there is no doubt that it would attract even the international student
communities. Therefore, the corporate sector, commerce sector and tourism sector may see the facelift. In the era of
globalization and liberalization, the Central University will definitely play a crucial role in bridging the urban and rural divide.

With these few words, I conclude.
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W2 Ugd AD 8| SIdl AP ARSI D forel dAeih & S UGdD2 MBI o181 3IRIBI, dd D A3l o1al okl b Gl 3 JAdATele i AAIAAT Fenfte Biott
SRR smages & o5 St slla &, e 3, oferd &, 308 Aot e Siron anfa?| Rior frafderncrd 3, off wrcisi 3 auf 3 seR wch o 58 3,
asi Rigrat Bt Bryfts aifdicrra &bt oioft anfdy, s 33t atior 3

Jrommufer Sft, anft FAretolter A=l of Asi {91811 B e 3 3ol AW 3 &, A UG b 82 ARD Gelokd Asiofifer A FHuz o2 3181 D i A ot
DI 31B! IGRI Siiol B R APIGTel & sl S9I MBI I6 ADdI 3 & AT Sl AD 3, Pogi farafderrery Hierd &, $c 3l urerR A #1dol oIl
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SHRI PRABODH PANDA (MIDNAPORE): Thank you hon. Chairman. I stand to support the Central Universities
(Amendment) Bill. While supporting this Bill, I would like to seek some clarifications from the hon. Minister. In its report,
the National Knowledge Commission recommended the creation of 50 Universities that would provide education at the
highest standard and act as an example for the rest of the nation's students in a variety of disciplines. I think the National
Knowledge Commission did not recommend two Universities in a particular State — Jammu and Kashmir. What was the
necessity for creating a new University in Jammu?

In the Statement of Objects and Reasons it is mentioned — 'It was felt necessary to establish two separate Central
Universities each in Jammu region and in the Kashmir Valley for maintaining regional harmony in the State.' So, regional
harmony is the main thing. Taking this point into consideration the Union Government has come out with a proposal for
creation of a new University in Jammu.



I think, regional harmony is a matter, an issue which is confined not to Jammu and Kashmir only. So, in the coming days, if
such a problem arises, then the Union Government would have to take the same stand to create new universities in
another particular area, in another particular zone. So far as my understanding is concerned, the State of Jammu and
Kashmir is administratively divided into four parts — Kashmir Valley, Jammu, Leh and Kargil regions. I do not know if they
may come up with creating four universities in a particular State for regional harmony.

My point is that it is a temporary solution. Taking into consideration only regional harmony is not enough for creation of a
new university for providing the highest standard of education. In this respect, the National Knowledge Commission
recommended 50 universities to be created in our country. So far, till day only 15 universities have been created. Though
we have 40 universities till up to date, the other 15 universities, which are proposed to be created in our country, are
confined to 12 States. Why is there no creation of new universities in other States? So far as West Bengal is concerned,
renowned universities are there, which are the universities that have been taken for upgradation and the Government has
proposed to give them Central University status.

Secondly, what was the necessity for promulgation of the ordinance? The ordinance route should not be taken as the only
route. The Parliament is here. The duration between the date of promulgation of ordinance and the commencement of this
Session is not so long. Why did the Government not wait for the Session? This kind of ordinance raj should go. So far as we
remember, when the National Congress Party was in the Opposition and the NDA was in power, in respect of each and
every ordinance, they used to fight and condemn it. They used to comment that 'it is nothing but ordinance raj has come'.
Why are they now taking the same route? What was the necessity? I think, in this House itself, there is no Member on any
side who is disputing this Bill. So, it is generally accepted.

I think, in the future, the Government would come out with laws not through the ordinance route. They should also think
about creation of new universities in other parts of the country, but not taking into account the only consideration of
communal harmony. It may temporarily resolve the situation, but it is a very dangerous symptom. If you take this route to
solve the regional problems in every aspect and every sphere, ultimately you will have to suffer.

These are my points. I would like the hon. Minister to clarify these points during his reply. I think, he will be able to satisfy
me. With these words, I support this Bill.

3f. sgdor yarc Ris (dencht): Jemufer #8lcR1, S99 Dodfle 3 vb Poqla frafdencr & sRI e gl fRrafdercrr a8l &, $1 R DI TARNe
o1dl @n, Asedel Do SoI 3 39 Pogi ferafdencra & sl K 8 oo Ag 40ai 8lom, $ADT DIS TARMS oldl DI sifctsl Peflerel 3R Gt
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SHRI MOHAMMED E.T. BASHEER (PONNANI): Sir, thank you very much for giving me this opportunity to participate in this

debate. Before making certain small observations of mine on this Bill, I would like to say that this Government, specially
Kapil Sibal Ji, deserves all congratulations. Really, you are addressing the real problem. Even though this Bill is a small one,
you are making basic reforms. You are addressing the crux of the problem. For a Minister, floating with the flow is an easy
thing; anybody can do it, but swimming across is something difficult which only Kapil Sibal Ji alone can do it. You are doing
that, and hearty congratulations to you for that.

When we started these Central Universities, we had some high hopes, that is, to set them as an example to the entire
country and ensure merit based admissions, to maintain an all-India character, to maintain a high standard of teaching and
research, and introduction of innovative ideas such as credit-semester system, continuous evaluation and things like that.
After all, our ambition was to make these Central Universities as a model to the State Universities. When we examine
whether we have attained our goal or not, we are not having full satisfaction. Even then, we have taken effective steps to
ensure the achievement of these kinds of goals.

The policy decision of the UPA Government to start Central universities in each State is really laudable. I had some
experience as the then Education Minister of Kerala. I tried my level best to pursue the Government of India to start a
Central University in Kerala. Unfortunately, that was not granted. The UPA Government has now taken a policy decision to
start Central universities in each State. As far as quantity is concerned, we are okay. We are having a satisfactory figure as
my learned friends were narrating that, I do not want to enter into such details. But as far as quality is concerned, we must
have a critical analysis.

Report of Dr. Radhakrishnan Commission to Knowledge Commission and then to Yashpal Commission are all available. I
myself had the opportunity to work on a Committee in the Central Board for Education under Shri Veerappa Moily on
decentralisation of education management. We had worked together and we made several recommendations. What exactly
is happening is that we are moving at a very slow manner. We have to realise the fact that this is an era of competition.
'Survival of the fittest and survival of the fastest' is the slogan of this era. We have to get to be on the fast track. There is
no meaning in moving at such a slow pace.

This is the golden era for India because the 215t century is controlled by knowledge. In a knowledge-driven society, India
can play a vital role and move ahead of other countries. However, we are lagging behind in many things. What exactly is
the reason? I would like to say that our system is very rigid. We must have flexibility in the system. We must be prepared
to change ourselves according to the changes taking place around us in the world. Some loud-thinking is required on the
present situation. Can we continue with these age-old courses? It is very much required that we must redesign our courses
and we must restructure the existing courses.

We must ask ourselves whether students coming out of our Universities and colleges have attained the real skill required to
meet the challenges in the wider world. There is a gap between the skills acquired and the skills required. That gap should



be bridged. There is a lot of scope for application of technology in the field of education. Edusat is an exclusive satellite
meant for spreading education. Unfortunately, optimum utilisation of Edusat has not been made properly. I hope the hon.
Minister will address that problem also.

As far as tie-ups with universities of other countries is concerned, there is a controversy on whether we should allow the
foreign universities to come into the country at all. I am of the opinion that there is no harm in allowing the foreign
universities to come into the country. But we must take some precautions. This is a different subject and I do not want to
go into details. But we can have tie-ups with international universities; we can have institutional collaboration; and we can
have academic collaboration. We can start twinning courses, sandwich courses, etc. That area also may kindly be explored.

Incentives should be given to the best-performing universities. Poor performance also may be discussed. Everybody need
not be treated in the same way. Performance-wise analysis should be done and encouragement should be given to the
universities. Awarding the excellence also should be there. I suggest that an award in the name of the first Education
Minister of the country Maulana Abul Kalam Azad may be instituted to reward the best university in the country.

Our universities depend mainly on Government-funding. Can the Government meet all the needs of all universities? I myself
had some experience as the Education Minister of Kerala for seven vyears. Universities used to make many
recommendations.

But Government is having only limited resources. Within these limited resources, we cannot meet the demands of the
universities. So, what is the alternative? Universities will have to be motivated for generating their own income. They can
do that. Internal resource mobilisation should be there in the agenda of the university. They can do it. I would like to
request the hon. Minister to loudly think on this matter, encourage the universities to generate their own income.

Another area is about the linkage with the industrial establishments, research institutions and other institutions at the
national level. Unfortunately, our universities are not at all bothered about this. They have to be encouraged for developing
this area also.

About the social responsibility of the university, I would say that university is a part of the society, it should give guidance,
they should have extension programmes in the best interests of social service. We are having NSS activities. But that is not
sufficient. I would appeal to the hon. Minister to take this as a priority agenda. We must think on how make our universities
having social commitment. Similarly, I would say that the university should be motivated for extending freeship and
scholarship and things like that. We must ensure that education should be reachable everybody irrespective of caste, creed
or financial position. Accessibility to all sections of society should be ensured. In that direction, I hope the hon. Minister and
this Government would think loudly on this topic also.

Education is our strength; education is our wealth; and education is everything. Any honest effort to revamp this sector will
have to be congratulated. I congratulate this Government and the hon. Minister for taking bold initiative in revamping this
sector. I wish you all the best, and conclude.
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SHRI PREM DAS RAI (SIKKIM): Thank you, Mr. Chairman for giving me this opportunity to participate in this debate.

At the outset, I would like to say that I support the amendment to the Central Universities Bill, 2009. We must congratulate



the people of Jammu and Kashmir for good fortune and for building up the capability of giving access to a larger number of
students for higher education.

Insofar as the Central University is concerned, I would like to make a mention that whilst we are building capacity and
giving access to a larger number of students across the country, which is the intention of the Government, I think there is a
need to understand that local issues and local sentiments as has been amply demonstrated in the bringing of this Bill,
needs to be taken into consideration. The point that I am trying to make is that whilst we are in the process of setting up
these universities, it needs to be taken into consideration that at least at the level of the Executive Council or at the level of
the Academic Council, there needs to be some reservation of seats for local people who need to find space in these
councils because the governance of the universities and the direction in which these universities would take has to be
rooted in the local areas. One of the reasons I am making this statement is because in the Central University which has
been set up in the State of Sikkim, for which we are very grateful and which was set up about three years ago, that has
changed the entire complexion of the entire debate of higher education in our State. Not only the debate, but also the way
the children are able to now access higher education for those who are not able to get it outside.

May I also remind this House that it is estimated that over Rs.300 crore actually passes out of the North-East for children
who go to other centres like Pune or Andhra Pradesh or Maharashtra or Delhi and so on and so forth. So, this is a huge
amount of transfer of these resources which could otherwise have been used up locally. Therefore, the argument to have
higher education capacity in local areas is strengthened. We would like to also state that Ph.D. programmes should be fast
tracked so that local faculty can be set up. For this, I think the North-Eastern Hill University is the case in point which to my
mind is one of the best examples wherein local talent has actually found a place over the last 20 years to 25 years. So, with
these words I would like to say that the process of setting up more and more such Central universities with adequate
resources in terms of funding as well as in terms of faculty needs greater consideration. I would like to end my statement
here with these words.

DR. TARUN MANDAL (JAYNAGAR): Hon. Chairman, Sir, I rise to speak on the Central University (Amendment) Bill, 2009
which is intended to bifurcate not only the already existing single University of Jammu and Kashmir, but also spreading a
sentiment of separation of State of Jammu and Kashmir by making two universities out of one. We cannot add fuel to the
fire of separatism. I know that as per the demand and supply ratio of our huge population, a large number of Central and
Autonomous Universities are required to be set up, but not in the manner in which it is being done in case of this historical
and world famous of Jammu and Kashmir. Therefore, I would like to request the hon. State Minister of Human Resource
Development to create not only two but even more number of universities in that State but to withdraw the explanation as
given by him for creating the two universities out of one.

Our country lacks higher institutions and various other kinds of professional institutions including universities to absorb the
students passing out of schools and colleges. Right to education, especially higher education is thereby being denied due to
lack of seats in the existing universities all over the country. Maybe, this is one way of curtailing down the number of
educated unemployed in the country. Secondly, the Central Government should bear all the financial liabilities and
responsibilities not only for these universities in Jammu and Kashmir but for all other Central and State run universities.
Different fee structure for education in higher education are on the rise resulting in the denial of education to over 90 per
cent of students in the country, particularly affected are those hailing from poor and low income families particularly
belonging to the rural belt. Privatization of education, making money out of education is a crime and our country cannot
afford it. The policy of globalisation, commercialization should be withdrawn from the education sector. Not only in
erstwhile USSR, but in capitalist countries like France, Canada, and Switzerland education is imparted free upto the
university level.

I would like to request the hon. Minister for Human Resource Development to recall the recommendations of the Kothari
Commission of the 1960s which clearly directed that education should be free in free India and this should be done in a
phased manner from the primary level to the university level. Fees in any form can never be the means to run the
expenditure of educational institutions. I strongly oppose such an idea. All sorts of self-financing institutions as
promulgated by the National Knowledge Commission (NKC) and Yashpal Committee are deviation from the thoughts of our
great nation builders. The autonomy of universities must be maintained and political interference must be stopped to
maintain sanctity and sovereignty of education. Partisan political appointments of Vice-Chancellors, Faculties must be
stopped to maintain freedom of education as was said by Revered Dr. Sarvapalli Radhakrishnan. The Mudaliar Committee
besides Kothari Commission also suggested that 10 per cent of the Budget should be spent on education, which I demand.

Sir, students passing out from our colleges and universities are practically ruling the world in the field of education and



training and research including in countries like Western Europe and the United States of America. The merits and our
systems are no inferior to that of the foreign countries. I wonder as to why the UPA Government is keen on opening our
land for foreign universities to enable them to enter and plunder our economy and people. I would like to appeal to the hon.
Minister of Human Resource Development to repeal such kind of thoughts of inviting foreign universities in our Motherland.

SHRI PT. THOMAS (IDUKKI): Sir, through you I would like to congratulate our hon. Minister of Human Resource
Development for introducing new methods in our education system. This amendment is being brought forward only with the
intention of starting a new Central University in the State of Jammu and Kashmir.

Sir, 15 new Central universities have been set up on 15t January, 2009 in uncovered States which include conversion
of three State Universities into Central Universities. The amendment is going to help the people of Jammu and Kashmir
towards strengthening the national integration path. That is why, I am supporting this amendment.

The essence of human resources development is that education must play a significant role in removing the imbalance in
the socio economic fabric of the society. Basic education has also greatly contributed to the quality of human life
particularly with regard to life expectancy, infant mortality, learning levels and nutritional status of children.

Several new initiatives have been taken by this Government in this regard. I am congratulating such initiatives which
lay an emphasis on decentralisation with the participation of the people at the grassroot level Consequently, universal basic
education has vastly contributed to social justice, equality and participative economic growth. In this regard, this concept of
central universities is contributing, to a great extent, to our education system.

In higher education sector, the Government has been making vigorous efforts to achieve the goals as per the
priorities fixed in the Eleventh Plan. There are major achievements in higher education during the Eleventh Plan in various
areas like elementary education, cent per cent literacy, etc.

In this occasion, I would like to highlight two or three small points regarding my State, Kerala. Kerala is known for its
educational expertise. In Kerala, in almost all panchayats, there are secondary and higher secondary schools. It is one of
the pioneer States in which cent per cent literacy rate has been achieved earlier. But, unfortunately, there are no world
class institutions in our State like IIT, IIM and so on. There is a real lack of such institutions in our State. I am requesting
the hon. Minister for world class institutions in our State. Even though there is a Central University allotted to Kerala,
unfortunately, it is situated in the northern part of the State. Though I am congratulating the Minister for it, considering its
contribution towards education in Kerala, I request him to start a new Central University in the central part of Kerala which
will fulfil the ambition of our students in their educational needs.

We have made tremendous achievements in the field of elementary education. Quantitatively, our contribution in the
education field is wonderful. But as regards quality education, we are not upto the mark. Sir, I hope the concept of Central
Universities will become an answer to quality education.

Nowadays, some anti-social elements are trying to propagate and support regional feelings. The concept of Central
University is the right solution towards the problem of regional feelings. The concept of teacher evaluation by the student
community is the modern trend of education. These Central Universities will, I hope, fulfil the teacher evaluation process by
the students. I hope this will find a place in our education system.

With these words, I am supporting this amendment. I would say that our hon. Minister for Human Resources
Development is proceeding in the right path towards supporting the educational needs of the people of the entire country.

Apfl snféereter (sMrwayz): #dlcd, bl frafdencrn Aottt kR, 2009 w2 &4 e 3 aal w2 23 3| forsn =i oft 2o o1 v FAarayut
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DR. PRASANNA KUMAR PATASANI (BHUBANESWAR): Mr. Chairman, Sir, kindly allow me to lay my speech.



*I am extremely happy to express my views on the Central Universities (Amendment) Bill, 2009. This Act may be called the
Central Universities Act shall be deemed to have come into force. The Central Universities of Jammu & Kashmir established
under the territorial jurisdiction.

I have no objections if there would be two Central Universities established at Jammu & Kashmir too. But I seek your
permission to express my views very open to this august House. According to UGC norms there should be more universities
in the neglected regions. Looking to the States those are below poverty line special consideration to establish more
Universities. My State Orissa is highly neglected when the education is concerned compared to other States and population.
My State is below poverty line should draw the attention of concerned Minister who is initiating this Bill until and unless the
rural poor downtrodden including Aadivasi region are not properly educated, the recent upsurge of Maoist movement would
be never ended. It happened because of unconsciousness, uneducated citizens those are leading their lives in rural jungle
and border areas. I am grateful to my Chief Minister and Central Education Minister to in establishing only one University in

Koraput of Orissa. In the last 14t Lok Sabha myself with other Parliament Members from BID as directed by our Chief
Minister we rush to the well of the Parliament to protest why the Central Government is ignoring us by shifting IIT to other
States and also one Central University to be installed in Orissa. After much attempts appealed by us we stall the entire
House honorable Minister Order for IIT and Central University to be sanctioned for Orissa. According to UGC norms, Orissa
needs 30 Universities, though in Private level after my personal initiative more universities are being recognized like KIITs;
SUM; High-tech through private organization but from the Government side more University

* Speech was laid on the Table.

after Koraput may kindly be declared to open at Bhubaneswar-the Capital of Orissa on priority.

A Central University in each State will help remove inequality in education. If there is one sector there is ultimately going to
be crucial for sustaining economic growth it would have to be the education sector. Alongwith physical capital land raw
materials it is equality the human capital that eventually determine the growth of potential of any modern economy. But we
must also remember that education ought not to be looked upon only as a means to achieving a higher growth rate for the
economy at large. It is also an end in itself. Economists have long emphasized that education is a merit good where the
State can ended must play on active role in ensuring adequate resources to be channelized to impact high quality education
to one and all. Therefore, mush interest was naturally centered on how the education sector would be treated in the
Budget. After the major initiatives that have been allocated some crores for the opening of one Central University in each
uncovered State although belated but finally the move has come. An obvious problem with the Indian education system in
general and the higher education segment in particular each is deep inequality. There are islands of excellence in Capital
and other metropolitan cities where the students and faculty enjoy facilities that are comparable to standards in the
developed world. But what is also true is that there are schools and colleges in the remote corners of the country where
students do not have even basic and functional facilities like blackboards, there are no chalk and there are hardly any books
in the library if there is a library at all. Having a Central University in each State would go somewhere towards
disseminating Centre of learning. A good qualify Central University in the remote State likely to have positive demonstration
effect on the State run in the cities which are not only strapped for funds but are typically directionless. Other measures
include an increase of the overall plan budget for the higher education. We must remember that education is in the
concurrent list which means that in our federal structure the development of primary and secondary education is very much
in the State domain. In other words, the States have an obligation to make this contribution too. The other words, the
States have an obligation to make this contribution too. The renovation and rejuvenation of higher education in India has
made a number of recommendations of revamp aging the higher education in the country. It emphasized that the
universities need to be given much greater autonomy and that the State has to play a strong regulatory role in the private
sector participation in higher education.

Hon'ble Minister Mr. Kapil Sibal ji, you have announced boldly if you face any problem and need my help send me an SMS.
You have already said each University will have world class facilities to attract faculty from foreign countries. The UGC



guidelines for recruitment of faculty will be amended to facilities the foreign faculty join the universities. The new
Universities are being set up in the respective States. I am soliciting your kind attention setting of another Central
University i.e., the cultural capital of India-Bhubeneswar and I like to draw your kind attention after KIITs one well
organized institute in the city is growing up under my constituency i.e. ASBM, the founder father is great international
writer a and author and former Vice-Chancellor of KIITs, Dr. Vishwajeet Patnaik who has been permitted by the State Govt.
and only name is submitted to the Central Govt. for recognition of a deemed university is highly neglected. I don't
understand this proposed university having massive structure with fully equipped educational kits and faculty, also the well
organised infrastructure and its own educational campus is already opened with huge building at Hyderabad and the then
Vice-President of India and other dignitaries from the Centre visited the institute and committed to promote is ignored. I
don't understand your policy, to be clarified, not in recognizing the full fledged educational temple of modern Orissa. Could
you kindly pay your special views adn attention in recognizing it as University?

As a number of preparatory steps I require to be taken for operationalising the proposed Central Universities for the next
academic session. The Govt. is of the view that circumstances exist which render it necessary to take immediate action for
the establishment of one more Central University in the Capital of our State otherwise the concurrence and recognisation
must be given immediately to ASBM to be declared immediately as a full-fledged university can serve and promote the
State in educating students. There are also more colleges with those have fulfilled their norms and conditions to be taken
into consideration to recongnize and necessary permission may be accorded according to UGC norms and conditions. It has,
therefore, been decided to recommend the precendent of the Ordnance under Article under 23 of the Constitution for the
establishment and incorporation of the proposed Universities.
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3I: 3 3MMUD HATERIH A ATeId IAATelol fIIeT Ficft Bl Pogll frafdencrI & Sieg A Sica didbrolz Fefia ot bl Jisl BT 3, PRRI ddoR g8
{31811 & 8le] I IRIAAR yoller bl 3112 IPRR 8l AD 3R A8 Fdloll ALEA! & &b diprorR & doga faeafdencrr & fere Sugd =il &-

1. ol 9182 AT IRRICRI Blol B DRI 18T B &l I ITRIAR YIfel D U U2 3PRR & | Iddqdl A ud il dioprole 3 fors A Hefia
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* Speech was laid on the Table

2. 9 IRDR of I AFAGI D Feel TRIGT 3 Sl AT AfTEImsil 3 A argame it 58 &, Il IeT AR DI JoPIAl, &a1s A DI
JAfdren, wite ureft B ucTserdr , AT JFSHIPY [ IS JAHIRE A G2 DI ASD AR GRI WFUD, Tarze AN Bt Jucteerr , Brer 3 Adfera
ofcret vd feafdencrr ( Af¥oa ofds, $Siiforifysr dicer, WMo dicst, Ysde Dickel den difier e g ) bl Juctserdr , enfPin
{1 wd sl Siql @I [ g, fSstelt &I wald smufe, caol vd arel & fere gleell vd ¥l I Jfder ud 8ie] oI Wice bt zfte A
oft 391G Bloll siepa fopenr sRn & | Bar Ay 6 Afkenr B Siso I Aeft AfYere Wil Fu A dApoR 962 ¥ Iucts 3, sas Ay b Jfen
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Now the hon. Minister.
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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL SIBAL): Mr. Chairman, Sir, at the outset, I wish to
thank all the hon. Members of this House who have participated in this debate and all those also who have not participated
in this debate because I believe that, as I stand, there is unanimity about the proposal for setting up two Central
Universities one in Jammu and one in Kashmir So I thank the hon. Members for rising to support this particular
amendment.

Before I respond to some of the points that have been made by hon. Members, I just want to place some facts before this
House to put things in perspective. Aditya Nath ji, in fact, said that you cannot build a strong university system unless you
address the problem at the primary level.

Sir, the hon. Member is absolutely right. If you look at the figures, there are 220 million children who go to school, primary
and secondary. Only 12.4 per cent of them actually are eligible to graduate; not that all of them actually graduate but
eligible to graduate. So, if you really consider their numbers, out of 220 million, out of 22 crore, only about 26 million are
eligible to go to college. More than 196 million are not even eligible to go to college. Unless we create a critical mass of
people who move from Class XII into the University system, we will not get the kind of human resource that is necessary to
build the strong pillar that the hon. Member has talked about as the nation move forward. It is for this reason that the UPA
Government initiated the legislation for the right to free and compulsory education which now gives a fundamental right to
every child in this country who is in school and who is out of school. Incidentally of the 220 million children who are in
school, there are 160 million children who are out of school.

The Right to Education Bill, a historic landmark decision initiated by this Government under the leadership of the Prime
Minister and the UPA Chairperson, Shrimati Sonia Gandhi ji was realised, and now it is a fundamental right for every child to
go to school. By 2020, our aim is that the Gross Enrolment

Ratio of 12.4 per cent increases to 30 per cent. That is our aim. If it increases to 30 per cent by 2020, then the children
eligible to go to University, which, at present, are about 26 millions will be over 66 million by 2020.

Now, if they are eligible to go to University and there are 66 million children who will be eligible, then you must fill the gap
of 40 million children who will then be eligible and who have no Universities to go to. So, we need to exponentially expand
the higher education system. We need to build more and more Universities; we need to build private Universities; we need
to build State Universities; and we need to build Central Universities. A few Universities here and there — two Universities
here and two Universities there — are not going to serve the needs of the 40 million extra children who will be eligible to go
to University.

So, what we need is a national effort, above politics. What we need is non-politicisation of education. What we need is the
House to think in terms of the future of our children, not us. We have been educated, but what about the generations to
come? How do we fulfil their dreams? How do we provide them with the basic necessities both at the primary, secondary
and the higher level of education? That is the challenge the country faces. It is in that context that our Prime Minister,
under the Eleventh Plan — that is called the Education Plan — decided to invest hugely in human resource. This has never
been done in the history of this country. The allocation for higher education in the Budget is Rs.85,000 crore. This has never
been done in the history of this country before. It is nine times more than the previous allocation. This is our vision. This is
our dream.

The hon. Member, Shri Anurag Thakur initiated the debate. I was hoping that it would be above politics. I was hoping that
he would talk about how we all can get together to, in fact, bring higher education to ordinary people living in rural areas of
this country. The issue is not whether the university should be set up in this place or that place. That is politics. When we,



in fact, ask for request that please tell us where the university should be located, the State Governments should, in fact,
give us three-four choices. We expect the State Government to do that.

The money comes from the Central Government. All that we want from the State Governments is 500 acres of land free of
cost. The rest is our responsibility. What we expect of the State Government is to say: "These are the two, three, four sites
that are available. Please look into these sites and choose the best in consultation with the State Government." But what is
happening is the other way. The State Governments are telling us: "This is where we want it." As if there is no other site in
the State where a university can be set up!

Some hon. Members have asked for two universities in the State. If there were to be two universities, the State
Governments would have given us two sites or four sites or five sites." That means, there are enough sites available. Then,
why is the State only is talking about 'a’ site.

Sir, it is time to rise above this. What is at stake is the future of our children. It does not matter if the university is in Dera,
Hamirpur or some other place. That is not the issue.

The hon. Member talked about the fact that we were doing some bhedbhav because there is an Opposition Government in
power in Himachal Pradesh. Let me tell the hon. Member that there are five sites, which have already been confirmed by us
where universities have started. Four of those five sites do not have any Congress Government. Let me name. Karnataka;
there is no Congress Government in Karnataka. The site has been finalised in Gulbarga district. Orissa; there is no Congress
Government in Orissa. The site has been finalised in Korapur district. Punjab; there is no Congress Government in Punjab.
The site has been finalised in Bhatinda district. Tamil Nadu; there is no Congress Government in Tamil Nadu. The site has
been finalised in Tiruvarur. The only site finalised in a Congress ruled State is Haryana, which is Mahindergarh district.

SHRI NISHIKANT DUBEY (GODDA): But Tamil Nadu is your State.
SHRI KAPIL SIBAL: I said, it is not a Congress ruled State...(Interruptions)

First of all, it is not my State; it belongs to the people of India. No State is mine, no State is yours, every State is
ours...(Interruptions)

Sir, is that if we had political considerations in mind, we would not have done this. We are now sending a team for
inspection to Bihar at a particular site. The point that I am making is that this is not the time to talk about these things. In
fact, you should give us more choices. Now, I do not want to go into the merits of it because that we will decide in another
forum. But the fact of the matter is, of the site that has been presented, only 20 per cent of the total over 600 acres is
available for construction. The rest are all trees. Now, I do not want to go into that issue.

Rest assured, when we sit in the positions, we sit in. We think of India and we think of the future of our children. So, rest
assured, there is no bhedbhav. We have no intents to anything. And, let us not spoil the case of the State Government of
Himachal Pradesh by making an allegation of bhedbhav.

Sir, having said that, now the issue is limited. The issue is in the context of Jammu and Kashmir. In my opening statement,
I said why it was necessary to bring about this Ordinance. I gave an explanation in the beginning and the explanation was
very simple.

The explanation was that at the time when it was decided to have a university in Jammu and Kashmir, the State of
Jammu and Kashmir wrote to us saying they have three sites in Jammu. But they did not particularise those sites. They did
not tell exactly what those sites are. So, we could not send the team.

In the mean time, the Vice-Chancellor had already been appointed and the Vice-Chancellor was functioning from
Srinagar. The people of Srinagar thought that the university is going to be set up in Srinagar and the people of Jammu
thought that since the Vice-Chancellor was functioning from Srinagar, there is going to be no university in Jammu. Then
some other elements got into the fray and I do not want to raise any politics here. We believe that if we allowed the issue
to linger on, then what would happen is a state of utter anarchy. We did not want that to happen for the sake of the people
of Jammu and Kashmir and for the sake of peace and unity. Therefore, we said, okay, we will have a separate central
university for Jammu and a central university for Kashmir.

Three hon. Members have raised an important point saying why we have divided the State of Jammu and Kashmir into



Jammu and Kashmir. The point is very simple. When you set up a university, you have to decide on the jurisdiction of the
university. That is necessary because if you have a limited jurisdiction, then the institutions that are within that jurisdiction
can be affiliated to the university. Institutions which are outside that jurisdiction cannot be affiliated. Supposing you have a
university in Bihar or a University in Jharkhand, then the jurisdiction of the university will be the State of Jharkhand. Then
that university in Jharkhand cannot affiliate a college outside Jharkhand. That is the law. Otherwise, what happens is,
States start competing with each other and they say why a college outside the State will be affiliated to a university inside
our State. Therefore, it is necessary to determine the jurisdiction of the university. Therefore, we determined the
jurisdiction as Jammu division and Kashmir division. Somebody talked about Leh and Kargil. Leh and Kargil come in Kashmir
division. We all know that. There is no issue on that.

In fact, if you inject sentiment, if you inject sectarianism into the debate, then the result would not be happy. I would
suggest that this is a purely administrative decision to ensure that the outreach of the university is limited by its
jurisdiction. The affiliation is limited by the jurisdiction and that university can set up branches anywhere within the
jurisdiction and that would be something positive in the context of the State of Jammu and Kashmir. Please do not consider
the limitation of the jurisdiction. Supposing we were to set up another university in some other State, we will still have to
decide on jurisdiction. Because otherwise now-a-days what is happening is that the State of Kerala or the State of Andhra
Pradesh will not be allowed to affiliate colleges outside Kerala and Andhra Pradesh. This is the problem that I face
everyday. In fact, States are saying why we do not allow them to do that. And the other State where the college is located
say why we are allowing them to do it. We do not want to enter into these conflicts. We are doing what is consistent with
the law and consistent with the constitutional structure. Please do not think that we have either acceded to or being party
to any sectarian motive. That is far from it. The Congress Party can never be seen to be secatarian — far from it.

Several other points have been raised and I will try and meet them one by one. Shri Rewati Raman Singh has talked about
the fact that there should be more universities in Uttar Pradesh. Basically, this Amendment is not concerned with issues
that are not part of this Amendment. But since education is a subject that makes each Member emotive, that is in fact a
positive sign. That means that each Member is concerned about the future generations of India. Therefore, I am going to
participate and try and answer each of the points that has been raised by all the Members. The point that I am making is
that as it is in Uttar Pradesh there are four universities. We have the Banaras Hindu University, we have the Allahabad
University, we have the Ambedkar University and we have the Aligarh University.

Now, the point is you have four Universities. That does not mean you should not have more. That does not mean you
should not have more because there are three ways to set up a University in India. One is that it should be a Central
University set up by funds provided by the Central Government. The other is a State University. The State Legislature
passes a law to set up a State University. The third is a University which is neither a Central University nor a State
University; but under the University Grants Commission Act it is deemed to be a University. There is no fourth type of
University in this country.

Now, the needs of India — and that is why I started with the numbers — cannot be satisfied by one extra University to
another State. It cannot be even if we try. The needs of India will have to be satisfied if the nation rises as one and says
education is a national imperative. We will not be able to get double digit growth unless we create a critical mass of people
who will create knowledge for the future of India.

Let me give you one other fact. Which are the most developed countries in the world and what is their Gross Enrolment
Ratio? The Gross Enrolment Ratio of Europe is above 53 per cent whereas India is at 12.4, which is why it is a developed
world. The Gross Enrolment Ratio in the United States is above 60 per cent as opposed to India which is 12.4. The Gross
Enrolment Ratio of Sub-Saharan Africa is 6.6 per cent which is where Sub-Saharan Africa is. We are closer to Sub-Saharan
Africa than we are to the developed world. Why is the developed world developed? It is because of that Gross Enrolment
Ratio. It is national imperative to raise that Gross Enrolment Ratio.

Let me give you another figure. The Scandinavian countries are, perhaps, in terms of research, the most advanced
countries in the world. Per million population, the number of people doing research in Scandinavian countries is 6,700; per
million population the number of people doing research in the United States of America is 4,700. In India the number of
persons doing research per million population is 156. This is the nature of the problem. Please understand it. A figure of 156
as opposed to 6,700, as opposed to 4,700.

So, what do we need to do? One is — we need to set up quality institutions in this country as a benchmark for the rest of
the University system in the nation to learn and to understand why quality is important so that others match it. The Central
Universities that we are talking about are supposed to be those quality institutions where the nature of the courses will be
far different from those that are taught in ordinary Universities, where there will be emphasis on research, where there will



be a semester system, where the teacher and the University will decide what course to teach, where there will be
collaborations with other Universities in the world. That is what we have set out in the Central Universities Act as it was
passed in February, 2009 by this House. We want to set up these Central Universities to provide benchmarks for the
education system so that others may follow suit. This is not a quantitative exercise, it is a qualitative exercise. Quantity will
not take us anywhere.

Even if you provide 'X' number of Universities, they are not built in a day. The Harvard University was started in 1636. It
took 400 years, almost 400 years to reach where they are.

Many of the universities abroad through philanthropic means were started in the 18t century or 19t" century. You cannot
build a university in a day; you cannot get faculty in a day; you cannot get students in a day; and you cannot get an eco-
system in a day. You need years of labour, of commitment, of research, of collaboration and then only will you be able to
build a university. What we are trying here to do is to bring that ethos, that eco-system into the national mainstream in the
field of education. That is what we are trying to do. Do not belittle that effort by fighting about where it should be, why not
here and why there. That is not the purpose of the exercise. This university is meant for anybody in India who can come
and be educated there and whether it is Himachal, Koraput or Thiruvarur, it makes no difference. There is going to be
ultimately a central examination which will be monitored by the UGC and they will set up a Coordination Committee. There
will be a central examination and the best students will decide where to go. I am trying very hard.

In fact, if you want to set up a university, the problem is that you may have the students, but where is the faculty? We may
talk big numbers, where are we going to get faculty from and how are we going to get that faculty? You set up a university
in a remote area, which quality faculty member would like to go there? Unless there is connectivity, unless there is an
airport, unless it is near a city, unless the schooling for the faculty is good, unless the housing is good, why will you get the
faculty?

If you cite the example of a university in a remote area and there is no faculty to go there, how will we build that
quality and that benchmark that we are talking about? This is for the States to decide. We cannot force them. It is the
States who must think about it because ultimately it is their children. You must think that you must give a place which has
proper connectivity. You must give a place where faculty will come. In fact, I am exercised because I get examples of State
universities wanting to be set up in marshy lands far away from the city, where I cannot even build anything. I have to do
the land-fill, spending crores of rupees before I start a university. That is no way to deal with the future of our children. So,
I request you, each State that when you decide or you want to suggest something, suggest three or four sites to us. Then,
we can send Site Selection Committee. We can then have a discussion with you and say 'we believe this is the best site,
what do you think?" We will take your views into consideration and then decide. I request all the State Governments, who
have not yet given site, to do that.

As far as we are concerned, rest assured, politics is far removed from this mind, no matter how hollow it might be.
At least politics is nowhere near the picture. When I look at a university, when I look at a school — primary or secondary,
what I see before me is the face of that child. That is all. I do not see beyond that. That is what I want to do. I want State
Governments to set up more universities.

In fact, I read a newspaper report the other day, and we will certainly find out, that State of Himachal Pradesh has
given permission recently to set up about 39 universities. I am very happy. ...(Interruptions) 1 will be very happy. But the
point is what kind of university?
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MR. CHAIRMAN: Hon. Minister, please take your seat for a minute.



Now, it is 6 o'clock. I am extending the time of the House till the hon. Minister completes his reply, and there are also a few
items left of 'Zero Hour'. I hope that the House agrees with it?

SEVERAL HON. MEMBERS : Yes, Sir.

MR. CHAIRMAN: Thank you. The hon. Minister may please continue with his reply.
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3?7 3ap @ie 9 smuept waren arsar g The UGC has recently initiated various measures to attract bright young people to adopt
teaching in higher education as a career. They include revised and much attractive pay-scales and service conditions to
teachers in the Universities and Colleges; enhancement of rates of Junior and Senior Research Fellowships by 50 per cent;
disbursement of grant for presentation of research papers in international fora / conferences; permitting Universities to
engage adjunct guest-faculty allowing contractual appointments for faculty; and allowing consultancy charges to be shared
by the faculty. The Government has also set-up a Committee to suggest ways-and-means to enhance the availability of
faculty in higher education.
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MR. CHAIRMAN : I would allow a few Members to put questions very briefly. Shri Jagdambika Pal.
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MR. CHAIRMAN: The Minister may answer the questions together.

SHRI K. BAPIRAJU (NARSAPURAM): Mr. Chairman, Sir, the hon. Minister has brought a very good Bill to the House and

everybody appreciated it. The hon. Minister has gained the confidence of the entire Parliament and gained the confidence of
the people of India with this Bill that is meant to provide education of the best quality to the people of India. However, I do
not want him to talk about urban — if he wants to talk about urban, they have to change his portfolio - I request him to
confine to education. There is one Satya Sai University in Andhra Pradesh in a remote village called Puttaparthi. The
Chancellor of that university is Bhagvan Satya Sai Baba. It is a 28 year old university. Quality of education provided there,
the moral values and patriotic feeling among students there are of a very high standard. From LKG to university level, there
is no fee at all for either food or hostel.

MR. CHAIRMAN: Bapiraju sahab, the discussion is over. You can just put one question.

SHRI K. BAPIRAJU : Because the hon. Minister is eager about providing good education and he wants India to be a model
to the entire world, T would ask him to kindly visit this university at Puttaparthi. Mr. Chairman, Sir, through you I would
request all the hon. Members of Parliament to visit this university at Puttaparthi before this five-year term is completed.
Thank you.
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"provided that nothing in this Section shall be deemed to prevent the university from making special provisions for
the employment or admission of women, of persons with disabilities, or of a person belonging to a weaker section of
the society and in particular of the Scheduled Castes, the Scheduled Tribes and other socially and educationally
backward classes of citizens."
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DR. TARUN MANDAL (JAYNAGAR): Hon. Minister has given a mesmerizing presentation but my point is this. He has told in
his reply that our country needs universities to accommodate more students. At the same time, he has said that private
universities, including foreign universities are required to set up to accommodate these students. I want to know from the
hon. Minister as to whether the UPA Government is lacking funds. Due to paucity of funds or lack of cooperation from the
States or for any other reason, is UPA Government incapable of setting up these universities on their own?

SHRI PK. BIJU (ALATHUR): Hon. Minister has not answered any one of my questions. These controversial questions are
easily neglected. Anyway, I am not going to that question again. I have only one question. A lot of corruption and
administrative lacuna had taken place in Central universities, is there any mechanism with the Government to enquire with
the existing Central universities such incidents?
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SHRI PRABODH PANDA (MIDNAPORE): In reply to a question, the other day the hon. Minister told that the Central
universities are endeavoured to maintain an all India character but putting the word " division', does it not mean that it is
diluting the all-India character, the national character of the university?
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SHRI KAPIL SIBAL: Sir, many of these proposals in respect of setting up new universities are not at the moment under the
consideration of the Ministry of Human Resource Development. As and when hon. Members make proposals certainly they
will be considered at the highest level. I cannot make any promises. Some of the universities to which reference has been
made are already in existence. Some of the universities which Members want that those universities be set up, proposals
have to be sent. I think the Ministry of External Affairs is dealing with the university in Nalanda, in any case. The Ministry of
HRD is not dealing with that university. As far as the Buddhist university is concerned, you send the proposal and it will be
considered in the normal course.

MR. CHAIRMAN : We will now take up the motion for consideration of the Bill.
...(Interruptions)

MR. CHAIRMAN: The Minister will consider all other suggestions. He has given the assurance. We will now take up the
motion for consideration of the Bill.



The question is:

"That the Bill further to amend the Central Universities Act 2009, be taken into consideration. "

The motion was adopted.
MR. CHAIRMAN: The House will now take up clause by clause consideration of the Bill.
Shri Hansraj Ahir has to move his amendments. He is not present.
The question is:
"That clause 2 stand part of the Bill."
The motion was adopted.

Clause 2 was added to the Bill.

MR. CHAIRMAN: Shri Hansraj Ahir — not present.

The question is:

"That clause 3 stand part of the Bill."

The motion was adopted.
Clause 3 was added to the Bill.
Clause 4 was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.

MR. CHAIRMAN: The Minister may now move that the Bill be passed.

SHRI KAPIL SIBAL: I beg to move:

"That the Bill be passed."

MR. CHAIRMAN: The question is:

"That the Bill be passed."

The motion was adopted.

MR. CHAIRMAN: We will now take up a few left over items of the 'Zero Hour'.



